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CHEMICALS AND MINES AND METALS 
be pleased to state: 

<a> whether workers of the Hindultan 
Antibiotics Limited had demanded 20 per 
cent bonus for 1969-70; 

(h) whether Government have accepted 
Ihe demand ; and 

<c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINBS AND ME-
TALS (SHRI D. R. CHAVAN) : (a> Yel, 
Sir. 

(b) and (c). The Company is com-
I'ctenl to deal with the case. It i~ under-
.tood that an "sreement has been reached 
between the Company and Ibe Sanah ilnder 
which boues III the rate of 17% of salarie~1 
waps is pllyable for tbe year 1969-70. 

Reoraaoilatilln of Geo!oalcal Surveyor India 

4560. SHRI M. SUDARSANAM: 
Will the Minister of PBTROLEUM AND 
CHEMICALS AND MINES AND METALS 
he pleased to state : 

(a) wbether the reorpnisalion of Goo-
10llieal Survey of India bas been propolOd ; 
nnd 

(b) if so, what is the object and the 
salient features of tbe rearpnisation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI NITIRAJ SINGH CHAUDHARY) : 
<a> and (b >. Several suaaestions bave 
boon made in the report of tbe Estimates 
Committee to make the orpnisation of 
Geolo,ieal Survey of India more efficient 
ill the discbarae of its functions. These 
sUlIOstions are under examination. 

Meanwhile the Committee on Oraani-
sllion of Scientific Research (COSR) is 
examininl tbe orianisatioD of oeolojieal 
SUrve, of India and its repOrt il i*P8CUld 
.hortly. In tbe lI.hI or tbis aed tbe teeo-
mmi/ndations of tbe Bttimat" Commit*, 
a view would b. taken sbortl' On till 

reorpni'lIlion ·of Geoloileil Survey of 
India. 

Esplol"e Seaadal 10 EEploll." FilctOl'J 

4561. SHRI SURAJ BHAN: Will the 
Minister of DEFENCE be pleaied tei state : 

(a> whether the attention of GOvetDo 
ment hilS been drawn to tbe news-item 
under the headini 'Explosive Sciuidal in 
ExplOSives Factory' in tbe Biltz Wecikly 
dated the 18th April, 1970; 

(b) whether tbe matter bas been invosti-
gated and if so, the result tbereof ; and 

(e) who are responsible (botb officials 
and non-officials) for the scandal and wbat 
action has been taken or is lIoinll to be 
takeD aloinst them? 

THE MINISTER OF STArB IN .. TJU! 
MINISTRY OF DBFENCE (D~E 
J'RODUCTION) (SHRI P.C. SETHI) : 
(II) Yes, Sir. 

(b) Yes, Sir. The investitlltion teve-
IIled thnt there was no substane. In any of 
the points made out in the report: 

(c) Does 1I0t IIrise. 

Frultrall.on lIIIIoq Architectural 
Dr.nsmrilla c,p,w.n, 

4~(,2. SHRI RAM CHARAN: Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to refer to Ihe rel'l~ liven to Unslllrred 
Question No. 8403 on tbe 4th May, 11170 
and state: 

(.) whelher the Departmeot bas taken 
any ltepS to redress the ,rievances of 
Architectural Draftsmen ; 

(b) if not, the reason. therefor and 
wlledlilr frultration stili prevalll amc)nBst 
them ; 

(c) whetber tbe preniot dema:nd 01 
reviDID of Pay Scales is DOt _aiM to 
altboulh otber ollices such as Mini.try of 
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Defence bave revised the Pay Scales of 
various ,racles of Draftlmen : and 

(d) the reasons for overlookinl the 
justified demands of Architectural Drafts. 
men 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PAlllMAL GHOSH): (a) and (b). The 
main ,rievance :of the Architectural Drafts. 
men is relardinl the revision of their pay 
scale. This has no\ been possible because 
tbere i. a ban on upward revision of scales 
of pay. There may be some frustration 
amonl the Architectural Draftsmen on this 
account. 

( c) and (d). The demands of the 
Architectural Draftmen of the CPWD have 
not been overlooked but it has not been 
possible to accede to them for the reason 
already stated. As, however, the Third 
Pay Commission has now been set up and 
the Association of Architectural Draftsmen 
has taken up the question with tbe Com. 
mission, tbe matter will be considered on 
receipt of the report of tbe Pay Commission 
in this relard. 

Settlna of an Electronics Factory In 
Ta.UNadu 

4563. SHRI MURASOLI MARAN 
Will tbe Minister OF DEFENCE be 
pleased to state : 

(a) whether the Government of Tamil 
Nadu have sent a proposal for the e~tablish· 
ment of lin Electronics Factory in Tamil 
Nadu: 

(b) wbether it has been decided to set 
up an Electronics Factory at Gbaziabad 
in Uttar Pradesh; 

(c) whether it was ori.lnall, intended 
to start tbe factory in Tamil Nadu: 

(d) tM rOlsons for chan,in. tho 
location: and 

(e) the ItllO at whicb the proposal 
of tbe Government of Tamil Nadu stands 

at present? 

THE! MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE! (DEFENCE! 
PRODUCTION) (SHRI P.C. SETHI) : 
(a) to (e). In connection with tbe settin, 
up of the second unit of Bharat Eloctro-
nics Limited for the manufacture of micro. 
wave and radar equipment, the Government 
of Tamil Nadu had sUlgested the location 
or the factory in Tl\mil Nlldu. Several other 
State Governments had also suggested the 
location of the proposed factory io their 
respective States. After an evaluation by 
II technical committee of the sites offered 
by the various State Governmenu, it has 
been decided to locate rhc factory at 
Ghaziabad. No decision was taken at any 
time to sct up the factory in Tamil Nadu. 

Flnuclal Assistance for Slum 
impronment In Madras City 

4554. SHRI MURASOLI MARAN 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP. 
MENT be plea.\fd to stale: 

(a) whether Government of Tamil 
Nadu has sct up a Slum Improvement 
Board; 

(b) if 10, whether there i. any pro. 
posal to give financial assistance to the 
State Government for improving slums in 
Madras City; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) (a) The information 
has been called Cor from the Government 
of Tamil Nadu and, when received, will 
be placed on tbe Table of tbe Sabha. 

(b) and (c). Since the beginning of 
the 4th Plan, the Slum Clearance and 
Improvement Scbeme is in the State 
sector. Central assistance to tIM State 
GovernlDllltl for 811 development pro. 
IramOleS in tbe Stata !!eclo,r includlD, 
Slum. Clearance Improvement scheme 




